
F.No. OJ (03)/Roster/CESTAT /2019
Customs. Excise & Service Tax Appellate Tribunal

Wesll3lock-2, RK. Puram, New Delhi - 66
Dated: 25.3.2019

OIWER NO. 74· of2019

r:' Ilon'~I(' .Presi.dent is pleas.ed to order the following Sitting commencing from 1.4.2019 to
J.J.2019 fOI CESTA I', New Deihl to the extent indicated below:-

I~)uR~-~~-- _- _-- .

I Hou'blc Mr. justice Dilip Gupta
President and Honblc Shri Ilijil)
Kumar, Member [Tcchnlcal]

i rEI~loD-------- WORK ASSIGNJ:::D

, I lrorn - '-01-:O4~2019 to Customs, Excise &
I I 02.0'1.2019 and from Service Tax Division

1 B.~.L_OF) t<212,11-2.91..2__ Bench matters
I Frorn 15.0/1 -.2019 Excise and Service Tax

-
to

I 22.0'1·.2019 and from Division Bench matters
1 29.0'1·.2019 to :~.5.2019

'1 Frol~:;"-.- 03.01\·.2019 to Customs, Excise &

'_I O~~.~~2~~
9 Service Tax Division

Bench matters
From 15.04.2019 to Customs Division Bench
26.01\·.2019 matters

-~"-----
Fro m 23.04.2019 to Excise and Service Tax
26.4·.2019 Division Bench matters

From 29.01.2019 to Customs Division Bench
03.05.2019 matters

From 01.04.2019 to Single Member Bench
02.04.2019 and from matters as notified
29.04.2019 to 03.05.2019.- --_.-_._-----
From 8.1\·.20J9 to J 2.4.2019 Single Member Bench

matters as notified
f----- BenchOn 22.4.2019 Single Member

matters as notified
---- ._--_.

- - ..
l lon'ble Shri I\nil Chaudhary, Membci

1

(JudiCial) and l lon'blc Sh. I~ijay Kumar
._Membe!J.lechn_i~!,!!)___ ___._ _
r Hori'ble Shri I\nil Chaudhary, Member
(judicial) and Hon'blo Sh. (.1.. Mahar,
Me~!1_I_)~t:_Qech':1cicaI1 .__ .
Hori'ble Sh. Bijay Kumar, -MCI~be;
(Technical) and Hori'ble Ms. Racnna

~~~)~!JCI" (JudicialJ_ __ .. _ _
Hori'blc Sh. C.1.. Mahar, Member
(Technical) and Hon'ble Ms. Rachna
Gu ta, Member Uudicial). _
Ilon'ble Shri Anil Chaudhary, Member
[judicial]
-- ~-------.----- - - - - - - - -
Hon'blc Sh. C.I.. Mahar, Member
_(Tcchnic~)]l_ . _
Ilon'ble Ms. Rachna Gupta, Member

d.Ludi~~U_. .. -_
Note:

1. 1\11 ran-heard matters arc released to be heard afresh by regular Bench as per the
above Rench constitution on the respective dates on which they are posted.

2. Whenever a Judicial Member of a Division Bench will be on leave/tour, the other DB
will hear all the matters. From 29.4.2019 to 3.5.2019, if any judicial Member of a DB
will be on leave/ tour, Shri Anil Chaudhary, Member (J) will be part of that Division
Bench and Single Member cases listed before him will stand adjourned. In case a
Technical Member who is a ran of a Division Bench is on leave or on tour the other
Division l3ench, if available, will take LIP all the maLters and the judicial Member who
was a pan of the earlier Division Bench will hear Single Member matters.

3. On every Friday afternoon special bcnch sittings will be notified, if any.

In the cvent of no sitting of a l3ench the adjourned dates of listed ?,latters will be
available on the website www.cestatnew.gov.in in the link "Dally Orders.4.

By order j
~-.,

(Bineesh Kumar K.S)
Registrar

.ony to:
. ' ) A to I~e istrar/ Oy.Registrar/ Asstt. Registrar /Bar

SPS to non'ble pre~'dcnl/ Hon ~Ie Me~~~;)r/s~
1
~'~e Boal~d/ Website/ Guard rile/ Offi~OPY'

ssociation/ % C.hlel Coml111SSl0ner, 0 1 / Jl
.~~~)ar



. ,...N~.01(03)/Hostcr"/CESTAl'/2019
Customs, l.xcisc (I!< Service Tax Appellate Tribunal

West fllock-2, R.I<'Purarn. New Delhi - 66

ORDER NO. 75 of2019
Dated: 25.3.2019

l lon'hlc President is pleased to order tI loll . ..
to 31.5.2019 for C£STI\T " . r 10 0 OWIll.g strung commencing from 1.4.2019

.. , Murnbai to the cxrcnt rndicatcd below:-

,COUR'f' --_ - -- . I'P-I·;'H10 f) - ---..

I!on'ble-~'D~M~ '-~'1is;;,Member 1:;:~n;'-M-':-201
[Judicial) and l lon'blc Shri Anjani 5.'1..2019
Kumar, Member (Technical)

---

WORK ASSIGNED

--
9 to Customs and Excise

Division Bench

--- matters
9 to Customs Division

Bench matters
9 to Service Tax Division

Bench matters

9 to Service Tax Division
Bench matters

9 to Excise Division
Bench matters

--
9 to Single Member

Bench matters

From 8.4.201
____________ ~ ._ 31.5.2019
Hon'blc Sh. Sanjiv S~iva~t:lva: '(':;'om-1.4.201
Member (Technical) and Ilon'blc 5.-1·.2019
Dr. S._K.Pati, MCIl11?~~._(J~icial)
Hon'blc Sh. S.K. Moh~~LY, --rrom- 8.4.201
Member (judicial) and l lon'hlc Sh. 31.5.2019
Sanjiv Srivastava, Member
lTechnica_!)
Hon'ble ShrT CT-M-aL'h~~:-Me;lhe-r ·1.-1'0111....8:'4.2·01
(Technical) and lIon'ble Dr. S.K. 31.52019
!.:?.!i,}~l_et1_l_Q_qI_(J. ~.9_i.~!aD_ _
Hon'blc Shri I\jay Sharma, Memher
Jl!l_gici~I)_ .. .

From 1.11'.201
31.5.2019-------~.-

Note:

1. 1\11 part-heard matters arc released to be heard afresh by regular Bench as per the above
Rench constitution on the respective dates on which they are posted.

2. If a Judicial Member who is part of a Division Bench will be on leave or on tour, Hon'ble
Shri i\jCly Sharma, Member (J) will be part of that Division Bench and Single Member cases
listed before him will stand adjourned if there is no other Single Member Bench sitting. If
Hon'blc Shri Ajay Sharma, Member (J) is also on leave or on tour during that period, the
matters listed before that Division Hench will be taken up by the other DBs by equally
dividing the matters in the cause list and the Technical Member who was a part of the
earlier Division Hench will hear Single Member matters.

3. In the event of leave or tom of any Technical Member the matters listed before that DB
will he taken up by the other Dl1s by equally dividing the matters in the cause list and the
Judicial Member who was a part of the earlier Division Bench will hear Single. Member
matters on those days. If two Technical Members will be on leave/ tour, the available DB
will take up the other two lists and the [udicial Members who were part of the Division
Bench will hear Sinp,lc Member matters on those days.

On every Friday afternoon special bench sittings will be notified, if any.

In the event of no sitti ng of a Bench the adjourned dates of listed matters will be available on
.he website www.cestaLnew.gov.in in the line "Daily Orders". )l3yOrder •

~
(Bineesh Kumar K.S)

Registrar

opy to:

PSLO Hon'ble Presidcnt/ Ilon'hle Membersl P.~. to I\cgistrar/ l~y:R/eJ~~~~~~~l~~S~~'fiR~:gistrar /Bar
. t' / % (Ilier CommissionerCAR)/ Notice 130al d/ WcbSlte

SSOCla Ion ' . . 1\q_
'y b \V)

y. Reg strar



F.No. 01(03)/Roster/CESTAT /2019
Customs, Excise & Service Tax Appellate Tribunal
West Block No.2, R.K. Puram, New Delhi-l10066

Dated: 25.03.2019
ORDER NO. 76 of 2019

Hon'ble President is pleased to modify the sitting notified vide roster order
no. 59 of 2019 for CESTAT, Hyderabad for the period from 01/04/2019 to until
further orders to the extent indicated below:-

COURT PERIOD WORK ASSIGNED
Hon'ble Mr. Justice Dilip From 24/04/2019 to Larger Bench
Gupta, President, Hon'ble 26/04/2019 Matters.
Ms. Sulekha Beevi, Member
(Judicial) and Hon'ble Sh. P.
V. Subba Rao, Member
(Technical)
Hon'ble Shri Anil From 08/04/2019 to Customs, Excise
Choudhary, Member 12/04/2019 and Service Tax
(Judicial) and Hon'ble Sh. P. Division Bench
V. Subba Rao, Member matters.
(Technical)
Hon'ble Ms. Sulekha Beevi, On 23/04/2019 Customs, Excise
Member (Judicial) and and Service Tax
Hon'ble Sh. P. V. Subba Rao, Division Bench
Member (Technical) matters.
Hon'ble Sh. P. V. Subba Rae, From 01/04/2019 Single Member
Member (Technical) onwards (except from matters.

08/4/2019to 12/4/2019
and 23/4/2019 to
26/4/2019)

1.

Note:

All part-heard matters are released to be heard afresh by reg~lar Bench as
per the Bench constitution of the respective dates on which they are

posted.
no adjournment of Larger Bench matter under anyThere will be

circumstance. . bl h th r Member
Whenever any Member of a Division Bench is un-ava~l~ e, teo e .

of that Bench will hear Single Mem~el~ma~t.ers, a:;~~;~esd~f listed matters will
In the event of no Sitting of a Benc 1 tea journ '.". ders"
be available on the website www.cestatnew.gov.in in the link Dally ~~ ord~r\

~ ..\
(Bineesh Kumar K. S.)

Registrar

2.

3.

4.

Copy to:- 'b -s] P.A. to
H 'ble President/Hon ble Mem et s

SPS to on .' /0/0 Chief Commissioner
(ludl.)/Bar ASSoClatIOl:
Website/Guard File/Office Copy.

Registrar; Dy. Registrar
CAR)/ Notice Board;

'{~~2tt
\



F.No. 01(03)/Roster/CESTAT /2019
Customs, Excise & Service Tax Appellate Tribunal
West Block No.2, R.K. Puram, New Delhi-110066

Dated: 25.03.2019
ORDER NO. 77 of2019

Hon'ble President is pleased to modify the sitting notified vide roster order
no. 63 of 2019 for CESTAT, Allahabad to the extent indicated below:-

COURT PERIOD WORK ASSIGNED
Hori'ble Justice Sh. Dilip From 06/0.5/2019 to Appeals in rio M/s
Gupta, President and 07/05/2019 Lakshmi Kumaran and
Hori'ble Sh. C.L. Mahar, Sridharan.
Member (Technical)

f------
Hon'ble Ms. Archana From 01/04/2019 All Division Bench
Wadhwa, Member (J)and onwards (except from matters except appeals
Hon'ble Sh. Anil G. 06/05/2019 to in rio M/s Lakshmi
Shakkarwar, Member 07/05/2019) Kumaran and Sridharan.
(Technical)

Hon'ble Ms. Archana From 06/05/2019 to Single Member Matters.
Wadhwa, Member (J) 07_LO512 019

Note:

1. All part-heard matters are released to be heard afresh by regular Bench as
per the Bench constitution of the respective dates on which they are

posted.
Whenever any Member of a Division Bench is un-available, the other
Member of that Bench will hear Single Member matters, as notified.
In the event of no . sitting of a Bench, the adjourned date~ of liste.d m~tte.rs
will be available on the website www.cestatnew.gov.inll1 the link Dally

2.

3.

orders".
By order, \

-4--.1
(Bineesh Kumar K. S.)

Registrar

Copy to:- , M b / P A to Registrar / Dy. Registrar
SPS to Hon'ble President/Hon ble. "" er(~R)i ~otice Board/ Website/Guard
(ludl.)/Bar Associa_tion/O/o Commissioner J
File/Office Copy. ~ rP.. \lq

Dy. Rt'g~ttaJr



C F.No. ~1(03J/Roster/CESTAT /2019
:stoms, Excise & Service Tax AppeJlate Tribunal
est Block No.2, R.K.Purarn, New Delhi-ll0066

ORDER NO. 78 of2019 Dated: 25.03.2019

Hon'ble President is pleased to modify h .'. . . .
no. 109 of 2018 for CESTAT K lk t e sitting notified vide roster order
to the extent indicated below:~ 0 ata from 1/4/2019 to until further orders

COURT PERIOD WORK ASSIGNED
Hon'ble Shri P.l<. From 01/04/2019' to Custom,Choudhary, Excise andMember CD 10/05/2019 Service Tax Benchand Hon'ble Sh. V. Matters.Padrnanabhan, Member
(Technical)

Hon'ble Shri P.K. From 13/5/2019 Single Member Bench
ChoudharYt. Member (}) onwards matters

Note:

1. All part-heard matters are released to be heard afresh by regular Bench as
per the Bench constitution of the respective dates on which they are
posted.

2. Whenever any Member of a Division Bench is un-available, the other
Member of that Bench will hear Single Member matters, as notified.

3, In the event of no sitting of a Bench, the adjourned dates of listed matters
will be available on the website www.cestatnew.gov.in in the link "Daily
orders".

By Order,\

4.e J
(Bineesh Kumar K. S.)

Registrar

Copy to:- ,
SPS to Hori'ble President/Hon'ble Members/ P,A. to Registrar/ Dy. Registrar
(Iud1.)/Bar Assoctauon/O/o Commissioner (AR)/ Notice Board/ Website/Guard

File/Office Copy. r~\\~A\~'~i~}gi~tr~r



F.No. 01(03)/Roster/CESTAT /2019
Customs, Excise & Service Tax AppelJate Tribunal
West Block No.2, R.K. Puram, New Delhi-l10066

Dated: 25.03.2019

ORDER NO. 79 of201~

Hon'ble President is pleased to modity the sitting notified vide roster order
~o. 107 of 2018 for CESTAT, Chennai from 02/05/2019 onwards until
turther orders to the extent indicated below:-

COURT
PERIOD WORKASSIGNEDHon'ble Justice Sh. Dilip From 23/05/2019 to Larger Bench matters.Gupta, President and 24/05/2019Hon'ble Ms. Sulekha Beevi,

Member (Judicial) and
Hon'ble Sh. P. V. Subba Rao,
Member ITechnica!l
Hon'ble Ms. Sulekha Beevi, From 20/05/2019 to Customs, Excise andMember Oudicial) and 24/05/2019 (on 23.5.2019 and Service Tax DivisionHon'ble Sh. P. V. Subba Rao, 24.05.2019 after larger bench Bench matters.MemberlTechnicall matters are over)
Hon'bie Ms. Sulekha Beevi, From 02/05/2019 onwards Single Member Matters.Member (Judicial) (except :Z0/05/2019 to

24j0 512019j.
Hon'ble Sh. P. Dinesha, From 02/05/2019 onwards Single Member Matters.Memberlll

Note:

1. All part-heard matters are released to be heard afresh by regular Bench as
per the Bench constitution of the respective dates on which they are
posted.
Whenever any Member of a Division Bench is un-available, the other
Member of that Bench will hear Single Member matters, as notified.
In the event of no sitting of a Bench, the adjourned dates of liste.d m,~tt~rs
will be available on the website www.ccstatnew.gov.in in the link Dally

2.

3.

orders".

By Order,\

~

(Bineesh Kumar K. S.)
Registrar

Copy to:- 'b . / P A to Registrar/ Dy. Registrar
l)PS to Hon'ble Presi~ent/Hon '". ~.e~ :1(:R)i ~otice Board/ Website/Guard(JlId1.)/Bar Association/Oyo C01111111SSIO e
File/Office Copy. ~

. ,..P~\0(
y. R~')g\~tdr


